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(b) The operation of freighter ser* 
vices between India and UJC. was 
one of the items for discussion bet
ween the Indian and the U.K. Dele
gations which met in London recently 
to review the India-U.K. Air Trans
port Agreement. The conclusions ar
rived at between the two Delegations 
are under consideration of the two 
Governments.

T ractorisation  o f  L and

*2611. Shri Kamath: Will the Mini
ster of Food and Agricultiite be
pleased to refer to the reply given to 
supplementaries raised on Starred 
Question No. 2224 on the ISth May, 
19S6 and state ;

(a) which State Governments levy 
interest on land tractorization charges. 
or arrears thereof; and

(b) which States do not levy such 
interests?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) and (b). Ac
cording to information available with 
the Ministry of Food and Agri
culture, Bhopal Government is not 
charging any interest from the culti
vators on the tractorisation charges 
or the arrears thereof. Madhya Pra
desh Government charges such interst. 
Information about the other States 
is being collected and will be placed 
on the Table of the Lok Sabha when 
received.

D e lh i I m pro v em en t  T r u s t

•2«13. Shri T. B. Vittal R ao: WUI
the Minister of Health be pleased to 
state ;

(a) whether Government have been 
receiving periodical reports of the 
working of the Delhi Improvement 
Trust; and

(b) if so. whether a copy of the re
ports for 1954-55 will be placed on 
the Table of the Sabha ? ,

The Miniiter without Portfolio (Shri 
V. K. Kridina Menon): (a) Yes.

(b) A copy of the report for the 
year 1954-55 is placed on the Table 
of the Lok Sabha. [Placed in the 
Library. See No. S— 199/56].

I n d ia n  M ed ic a l  A s so c ia t io n

S Shn M. IX. Joshi:
* IShri H. N. Mokerjee:

Will the Minister of Health be 
pleased to state;

(a) whether the Indian Medical 
Association had advised the Govern
ment of India against the construc
tion of one-room tenements, for the 
promotion of better health and the 
prevention of diseases;

(b) whether Government have agre
ed to the above suggestion;

(c) if not, whether Government are 
proceeding with the construction of 
one-room tenements as before;

(d) what other suggestions were 
made by the Indian Medical Associa
tion ; and

(e) which of them have been decid
ed to be acted upon?

The Deputy Minister of Health 
(Shrimatl Chiuidrasekliar): (a) Yes.

(b) No.

(c) Yes.

(d) and (e). A statement is laid on 
the Table of the Lok Sabha. [See Ap
pendix XV, annexure No. 13].

F o o d g ra in s  D e po t  at K asu  B eg u

*2615. Dr. Rama R ao: Will the 
Minister of Food and Agricnltnre be
pleased,to state :

(a) whether the employees of food
grains depot at Kasu Begu near Fe- 
rozepore have not received their sala
ries for the months of March and 
April 1956 ; and

(b) whether it is also a fact that 
the Government of Punjab have in
formed them that they should get 
their salaries from the Central Gov
ernment ?

The Minister of Agriculture Dr. 
P. S. Deshmukh): (a) and (b). The 
Central Storage Depot at Kasu B^u 
is managed by the Government of 
Punjab on behalf of the Central Gov
ernment. According to the terms of 
Agreement, all expenditure including
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pay of fhc staff employed by the State 
Government for this work is initially 
incurred by the State Government and 
reimbursed later by the Central Gov
ernment. The payment of salaries to 
the employees of the Depot is thus 
the responsibility of the State Gov
ernment, and the question of Govern
ment of India paying the salaries 
directly does not arise.

• ^
Government of India are not aware 

whether pay of the employees at this 
Depot for the months of March and 
April 1956 was paid or not; or whe
ther they were informed by the State 
Government that they would get their 
pay from the Central Government. 
Necessary information is being called 
for from the State Government.

T e l e ph o n e  I n d u s t r ie s

*2616. Mulla Abdullabhai: Will
the Minister of Commiiiueatioiis be 
pleased to state :

(a) the names of the Telephone In
dustries in India having foreign fin
ancial interest; and

(b) the extent of financial interest 
in them ?

The Minister in the Miniftry of 
Communications (Siui Raj Bahadur):
(a) Indian Telephone Industries Pri
vate Ltd.. Bangalore.

(b) About 2*5 per cent in the paid- 
up share capital of Rs. 4 crores.
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H ea t-W ave

«2617-A Shri Kamath: Will the
Minister of Commonications be pleas
ed to state ;

(a) whether the phenomenon of the 
current heat-wave in certain parts of 
the country has been investigated by 
our meteorologists and scientists; 
and

(b) if so, results thereof ?

The Minister in the Ministry of 
Communications (Shri Raj Bhadur):
(a) Yes. Sir.

(b) The heat-wave was due to the 
absence of a kind of cyclonic system 
known as “western disturbances” , 
which travel from west to east across 
and beyond the northern parts of the 
country and which, by causing thun
dershowers and bringing in relatively 
colder air in their rear. generaUy 
cause fall in temperatures. In the 
absence of these “Western distur
bances”, the air has a tendency to 
stagnate somewhat and get warmer 
and warmer progressively. Heat-waves 
such as have been experienced this 
summer arc not unprecedented as re
cords show that similar and even more 
severe heat-waves have ocurrcd in 
one or the other part of India in many 
years in the past.
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